vied e fawmT
IS o &7 Reeh WeR
odf @, " — far Rooht wfarey,
arg. §l. e, s faeeii—110002.

T5.53(35) /B, 4§/ aq WA (aqe-am) 2023/ Rfyw /a4 9054 o faian: _’1.4’/:LL/ 2023
S #,

1. 9U df¥g (e )
feeelt faura dfearey,
T S 8, el WaR
QR Afgared, faeell —110054.

W:mﬁﬁﬂ%mm%a@mw@—w)zozsaﬁ%/aa#r;m'ﬁ'.ié,
Hﬁﬂﬂﬁﬁmﬁaﬂ%‘_—g‘ faHi® 15122023 @ GeH B 406 & WA H |

$ARQ
HeIgdT/ HWeley,

TP SR vy ¥ afifa Ruman uwe & Iax @ 100 it AR w3 e
e fvmT, Reah R gRT srgAifed @ T Afim Friardl 8g udd @1 o el €|

GEED!
el — SWRIFTTAR w—nﬁ'{%{::(fm)

uar wfaferfy sgaemef —

1. P, go W@ yeR Pdured, e aRaem, el @w @ Sk @ 100 gfadl )
feeelt TReR QR AfF@rey, faeell —110054. :

Su—ufua ( Eudia wma)



e e fawmr

IS T & fieell e
oai wa, W, feeeh wfarc, swore tRe, 73 fRwi—110002.

A fauras &1 am L 3 PR FAR
ICGIED © 15.12.2023
fReamraw sarifea usT dean : 16

T wEd) w730 g8 qam 1 Hul de b -

RG]

53]

Mdpeyqx faue w9 &5 A
Sraengel RieE v 9@
e fawm, el TR
i vd R g™ g S
® fom sl o g @
Gﬁ&%é’ﬁ&ﬂﬁﬁmﬁ
IUTE PRI

2022— 23ﬁﬁﬁﬁwﬁmmmw@ﬁﬁm
HAT DI FAl (G 9 BrAl D ceX are D yfaferfd
ISP P W Hel' B |
SuEEAEERN @ gR @ T SEE @ TR
1. SEIEHT BiAH!, AR (o9 98) MEAR T

Al (RRgeE 70 1450)

2. WAl &M, " T UE-3 MFHAR Y, L.

(foTgre F0 930) FFH-T

3. wdrell &, R Wt Afer aid -1 MigaR, U

@1 (IS=geE 0 1092) _

TR mare @1 yfaferd e & |
ﬁaﬂmmﬂﬂwﬁé?smﬁﬂé@f@ﬁ_as
IR~ Maergr furs w1 &5 ¥ gRi9 grr adwme # |
ammmwwm%mﬁmmaﬁuﬁm|
e § | (T —b) l
Rieré vd @ = v & grr € 7 e @ )
JTER—RiTE 1@ ag Fgsw fwm @ Rifda avs

—4$§mﬁﬂ=rﬂa‘r@22ﬁmiﬁrdmw
ﬁ%mmwﬁ$ﬁmw% |
mﬂ:ﬁﬂ%umaﬁﬁaﬁaﬂﬁa%mﬁﬁ%ﬁmﬁ*si[

fAaror @ & wEel  gof
STHHRT SUTel HIIS I

1
|
t

ﬁﬁﬁwﬁwmﬁﬁmﬁwwmamé
ST W B1E A Frd BT g3 E 7|

MHAR U war &5 ¥
Ry w@ are famer fun
ERT 9T & §BIE &I odl
faazor & @ 202021 @
20232 4 TH & Pf goic Uq
R FH fagwer d@feq el
IqeTel B IR

Riarg vd are frg=or fum @ gt @ 1% e @
IFar— RiEE @ g fFgan o (Rt @ve w0
IV/ 9@ wvga —1) & sf@ia MeaR RAurman § @
=1 AT o B

1. §P $9—1 AR 103304 (IRERTE &1a) &
RIS 13387 Al (TN R)

2 T@Y $-2 @R S A A ARS 453 H)
SURIET ATl B GBIy U4 WEREE & DY Ui
ay @R o 8 e R dam e @

3 ¥ guitgr T 8| |
3 oAl @ forg af 2020-21 | 9§ 2023-24 ﬁ'
DS AT W goic ardfed FE fhar war § uww |




Uiy @y Mew arel [Qura aoie @ It aRd
T 2 | Ol @ e uAl a¥ 2020-21 ¥ a¥
2023—23 & gfaferfdal derm= gfa & # @ W@
gl

B ATell B AR B | Rigs Yd 916 (A9 QUET @ gRT 4l T3 SHaR! ©
gole faawor gd Sev @ B | SER—Al B gd $H—1 Yd WY $i—2 @ AR
N v Tt e & BRY | P Bl & Qe o g T A qufa g |
AT WIY? BT BT AfBe P GG DI O YE & UG D B D

| f&omga a gET GuR & o1 @ B
J
. From- cetary { 'IP\;&)
Y'Seng-CT of D€
Go\{:{-‘ gecretal pelhi 02
\ V. Esee




MeD Fr -&W &

oy Status report of Works under AC-68 Sh. Surender Kumar (MLA) for the year 2022-23
8 | AC ; Name olWorls _W4 i El!l.)\mt Tender CosL Of | W.O.No/WORK Agency- Toc Slatus
No. }. . = i T opening Date | . Work AWARD DATE . 3
1 | 65 |Imp./Dev. of roads b_\-'Pdg, RMC from Ch‘nud_hhry 'Dniry 10 Xl_..-\’Hl'-S 9366054 | 30.052023 (4177768 | . 67/ R.A. 6M Work in Progress
" |Sattar House and Surrounding links near Maszid and gali from{(DVDB) 21-8-2023  |Associates

- shriram jwelers to Shivam Madicos, Sashipal Fouse, Nafis wali[
" |eati, road along GBSS School at Ward No-55 E. Mandoli,
7023331 68/

] Harsh Vihar under AC-68 Shah.N.Zone 3
2 | € |mp./Dev. of Road and links from BDA Park {iom rond). to}XL-VHI-S. 17932400 |I4 062023
(DVDBY : 21-8-2023

Bhepal Singh 6 M Work 1n Progress

Kuan Chowk, Kuan Chowk 1o Rajesh Chaudhary Mouse: and
Balaji Momrs to Kushik Niwas in Gokalpur \hﬂagc in ward no}. . |
53( E /262, Gokalpuri, Shah.(N) Zone :
3 [.88 |Imp, Dev. Mandoli village Internal road/Lane near Ravidas XL—VIII-S-(iiE) 1731882 |[14062023 | 5337504 NK TFomar 6M Under finance
2 ‘m:mdir by pdg. RMC from ward no. 55-E 264 M:mdoh (SC!ST} : ; |concurrence
- [ Imp/Dx y of ronds by pdg. RMC from Balmlkr Dharam Sha!a ){L~VH}-S. 4395200 | 30:05 2023 | 1699156 3 S.P. 6M Work in Progress
{MLA) J }7-07-2023 |Enterprises

X‘L—I\!IH-S 6064000 10.10.2023 |2404025 Chauhan 3M Uader finance 2

LI A Const. €o concurrence
S idos bl s . MCD(HQj

8. -, 15655000 | 10:102023 2976155 } SK. 3IM Under finance
¥ J 5 ; 3 i Associate : concurrence
3 G W el s Nrvas s MCD(HQ)

2893000 . [h00202%  [tooon7 [ [Chauhan | ~ 3M |Under finance

; A . 3 €onst. €o " [concurrence

b ' /MCDHQ)

24866947
I EE(M)-1/SNZ
XSt/ ING




" Agency M/S.RA. Associates

i, _Contractual Amount :4177768 /-.

'Tender No.: 163749 1 -

. ‘phone, fax;mail‘etc.whichever is earlier.

». -ofthe same to avoid any further co

e 8130m3 4:04:10PM ] ; :

VIUNICIPAL CORPORATION OF DELHI orrice
'~ . OF EXECUTIVE ENGINEER
R EE(M-SH.N.-1) [FF XIX]

EE(M-SH.N.-1) (EE XIX]/SYS/2023-2024/67 Dated : 21-08-2023

! “MB Mo 9403
A-298,

Tst Floor, Shivalik, Malviya Nagar, New Delh-
1My :

Name Of Work:imp.Dev: of road.

‘Maszid and gali from Shrira

by pdg RMC from Chaudhary Dairy 1o Satlar house and Surrounding links near
-3 Ward No 55 E /237 Mandol

i Iwelers o Shivam Madicos. Sashipal house, Natis wall gall , road along GBSS School st
i Harsh Vihar under AC-68 SN2 ‘

. FTC No: :23/66/XL-Vill-Z-F-1/DVDB/854/ '09/237/M-1/06

S "_.r'e'_nd'er Amount : Item Rate

Time Of Completion: 6 Months
¥ 'Head'Of' Account : XL-VIl-2-F-| Earnest Monev : 1722677

NIT NO: o1/m
Remark: ALR CASE-100 percent test check AE and 50 percent test che

ck by EE and Onr: percent quns gl -
~ be deducted at the time passing of bill, Schedule items ar

altachecd
. Dear

1. Your lender for the work as mentioned above has been accepted of behalf on the commissioner
"+ MCD as detail above along with terms and condition of the tender,
é.\’;&u a_re-.fu_rther directed to aftend this. 'ofﬁqg-fo complete _Lhé formal

So agreement wilh in soven
- days.of the receipt of this letter or Co

mmunication received in this regard by any means like

3. You are also directed to start the work at onqé. Pledse note tha (i

: me allowed Lo carryoul the
Lo work as entered in the tender shall-be reckoned from-the DOS.

- 4. It should be notec:-- (a) That as and wh

_ en orders are given for the execution of any
extra/subslitute item prior orders

fromthe Competent Authorily be obtained before executinn
mplications.(b) That contractor has  to submit his RA/Cial

- billwith nieasurement otherwise nothing will be consider duc bn uccount of work execulion.

E: 5.1t shall be your r_esbonsibilily to provide deep hand Pump/Tube well/Municipal water al (he site
of the work and same shall be fit for constiuc

g tion purposes and provide sufe drinking waler free
*  from contamination o the labour engaged. . ' '

6. You shall ba responsible for correctn

ess/genuineness of all the docurndnts what S0 Cver
© - stbmitied by the you.

* Sl a0 : g . 2.
7. All the eircular issued by MCD applicable to the instant nature

0 ot wor ill have L bhe
~..complained by the contractor., Total Quantily of Gement - / : -
“ " Note. Expenditure will not exceed 1o Rs 4177768/ _,%_
T T =8 SR AR
= -| S.E {QC)rbr Infermation alongwith copy of Scheduli: & lustilication

. SE () for kind Information Please

. A.E Concerned for information and ne °5i“$’.10110ﬂ4’7
. Actt { Jwith account-file ‘\? _4;
o

. Copy Lo Mpl. Councillor Ward " \
DEAD - Rf}ez N
. Office Copy ] { q

| R Q

i ]

O 2 S R X

(Surnsh Charncd T\."lll‘(fil;l]

LA SHUNC- 1) [LE Xix)

Page.1 ol 1

1{&



8 MUNIUIPAL CORPORATION OF DELIT orice gk :
(- OF EXECUTIVE ENGINEER SR
o A . EE(M-SHN.-1) (FF XIX] - , T
;‘&:lw . . .

4
C weNoz EE(M-SH.N.-I) (EE XIX|/SYS/2023-2024/00 Dotud @ 21-00-2023 !‘
T ey Bhopal Singh \ !
« 0 o ¥ .
SRR é\w Flat No. 61, Plot No-45, kailasli Appartment,.| ¢ kil o 3
| e it o Fxmc Pambraant. NDaihizap s : .

| Tyt 1 Name O.fj'.woﬂ(:uup‘ Dev. of road snd links froim DDA . s
_ o = | Al Y DA park {Lonk Resed) 1o Kiann Cnhosk , Kodinn chievate 10 1ijiss] .
g g _'r,tmdhary h.l)usu and Balal Motors 1o kushik Niwas i Gokalpur villige i W Mol 262 Cokalpun 502 o o oal
. = *: L ’ 1 \
. FTC No. :23/667XL-VII-Z-F~1/DVDB/854 7 09/239/M-1/06 }f
: . 4 L] : . i . .
Te_qder Amount : 16167850 ; ! Procentage Rale @ 56,56% telow 3‘
, Com_ractual Ampunt 17023331 /- . ' © Time Of Combletian: & Moy, :
e ;‘Hﬁaﬂ'Of Account : XL-vitl-Z-F-1 ' Carnest Money - 4231678 ' \
“- 2 | Tender No:155279 1 e g - NIT NGz :
o ‘} Remark: ALR CASE 100 percentitest check AE-and 50 percent 1est chieck by EE and One petcent cess will
S T Bt be deducted at the time passing of bill: s 0. & &
5 o R Bl kg ; : - \
1. Your tender for the work as mentioned above has been accepted of behall on tho commissioner & O
MCD s detail sbove along - with terms and condition of the tender -
- ~ 2Nou are further directed to atlend this office to complute Lhe formyl agrecmuont with in seven h §
- - days of the receipt of this letter or- Communication received in this regard by any mearis like . 4
phone, fax.mail etc:whichever is earlier. : 3 1
3. You.are also directed to stant Lhe work at ence. Please note thit tine aliowed Lo cdrryuul Cthae
‘work as entered, in the  tender shall be reckoned from the DOS.
: "i_‘ It should be noted-~ (a) That gs and when-orders are given for the exccution of any :
- @xtra/substitute item prior orders . from the Competent Authority be obtained befor: uxeculion
L of the same to avoid any quther camplic’allons.[b)‘ That contractor has 1o submit his RASFinal
_bill with measurement otherwise nothing will be consider due on account of work exceulion
s 5. 1t shall be your responsibility Lo provide deep hand pump/Tube wellZMunicipal water ab tie it
: of the wark end snme shall be fit for construction purposes and provide sale drinking winer frec \
from contarnination Lo the labour engaged. : R
: - - . 1t
: 6. You shall beresponsibie for correclness/genuineness of all the dacuments whal so ever
_ submilted by the you. : - - ; ; A,
jess - 0 704l the circular lssued by MCD applicable to the instant nature of worlk will have Lo e
R comptaincd by the contractor. Total Quantity of Cement - 3 : A)
" Note.Expenditure will not exceed to Rs 7023331/ ' : 3 :
icopyTe. C e e 8 e e R
5 Bt £ A L\ g 4 H
" 1.S.E {OC)far Information alongwith copy &f Schedule & lustification 3 age *t |
| 2. SE () for kind Information:Please s A
. 3. A £ Concerned for inforrhation and. necessary nclion
S g Actt { Jeath account Mle !
- S Copy-lo Mpl. Councitlor Ward {
et . 6. D:C‘k ﬂ '
e 7 Office:Co = - ; - : ; !
e . o . ' © (Suresh Chancl Meena - :
X L CE(M-SHN-D |EE XIX) | ' | i
LU00 974723 2:03:05PM ; Page 1 of 1 : _
‘:: 3 . i - I 1 > | Z/S j
i .'.‘ ) ao E o = ' "Z 3 s
AT _ / Z.02 1Ak
i : i
&




2 MUNICIPAL CORPORATION OF DELHI OFFicE - 19)
&)Y . . . ‘OF EXBCUTIVE ENGINEER - . - - g
P L L EEM-SHNCI) [EE XIX] _ : sel

.‘t‘{;o.No.: E:E(M-S'H'.‘ll_\-.t.-l) (EE x:|x1/3v$(2023-2024/57 . Dated :* 17-07-2023:

}t\gehcy' M- DIP oS ©o e L o e et
-} +C-156.A, Amar Colony, East Gokalpur, Delhi110094 - T

" et / Name - Of Worlk:imp. Dév. of roads by pdg. RIMC from Balfmiki Dharamsiala lo Tejpal House . Transformer wali gali
T -0 [ end repair of drain atvarious locations‘in Mandbli Village at W, No-55E SN7 :

- FTC No, :23/66/XL-VIll-S/MLC/854/ - 513 /69/M;1/337/os 7o
Tender Amount : item Rate | ' k -
‘Cd_htr_a'(:i;gai Amount :1699156 /- Time OF Completion: 6 Months .
Head OF Account : xLvins i Bionl ‘Earnest Monev : 79266
NIT NO: 172

test check by EE and One percent cess wili
ms ara attached herewith. :

“i - Tender No.: 153749 2 -+ ‘
; Rémapk: ALR CASE 100 percent test check AE and so'peréent‘

g be deducted at-the'time‘pals'sipg of bill, Schedule Ite
Dear L : '

1. Your tender for the work as mentioned above has been acce

: é pled of behalf on the commissioner
- MCD a5 detail above along wi - e
R ; iple

th'terms and condition of the tender.
T . 2l 4 . " . £ -5 -
“"ia f T 2¥ouare further directed to attend this office to complete the formal agreement with in seven
ek days of the receipt of this letter-or Communication received in this'regard by arly means like
phone, fax,mail etc.whichéver is earlier. - Wil T - :
. e " pd . . ‘

~ .3, You are also directed to start the work at once. Plegse note that time allowed to carryout the

¢ work as entered in the  tender shall be reckoned from the DOS.

‘4. Jt should be noted-- (a) That as a
extra/substitute.item prior orders
-'of the same to avoid any further co
" bill with measurement 6therwise no

nd when orders are given for the execution of any ;
from the Competent Authority be obtained before execution
mpli¢ations. (b) That contractor has  to-submit his RA/Final
thing will be consider due on account of work execution,

5.1t 'sﬁall Be your responsibilily to provide deep hand pump/Tl.lbe well/Municipal water at the site

.~ ofthe work and same shall be.fit for cdnstrUct}on purposes and provide safe drinking water free
© . from contamination‘to the labour engaged. 7 . .

. 8. You shall be responsible for correctness/genuineness of all the-documents whal so ever

" “submitted by the you. ;

7. All the circular issued by MCD applicable tg the instant nature of work will havé 1o be
. cdmplamed by the contractor, Total Quantity of-Cement - ; 2
: Note. Expenditure will not exceed to Rs 1699156/ A 2 Y * ;3

e WL 67 2 74 Pt

Copy To,
: T SE (QCjfor Inforfn‘a_tibn alongwith copy of Schedule & Justification
2. SE.() forkind Information Please :
‘3. A.E Concerned for information arid necessary action

. Actl ()with account file =~ o3y @y
. Copy to Mpl. Councillor Ward - . ‘J"/ e e

» 4 .
5
6. D.C.A() ;
7. Office Copy

(Suresh Chand Meena)

E-E{M-SH.N.'-I) [EE X1X]

ST R b

o) I'I?)"l 7;;23 4 2'::16535}3“4_ _ Page 1 of 1



Gokalpur AC-68 (Sh. Surendra Kumar, Hon'ble MLA)

I FCH gy

[s.N Name of the scheme/work Amount of |Date of A/JA & E/S. | Agency Awarded |Stipulated Stipulated Total Total upto Remarks.
. A/A BE/S. Amount date of start |date of upto date |date Expdr.
(Rs. In lacs) (Rs. in lacs) completion physical |On the
Progress. [scheme.
1 2 3 4 5 6 7 8 9 10 11
Unauthoris |Improvement of C.C. Roads and side drains M/s Wonder
at Ganga Vihar Part-I (C) (Regn No. 1046) in i Infrastructu A2 gy o
1 |ed Gokalpuri (AC-68), including maintenance for 499.63 26-04-22 & dng 302.82 10-03-23 | 04-12-23 60% 0.00 Work is slow in progress.
Colonies |5 years. Power
Improvement of C.C. roads and side drains at M/s Jain
Ganga Vihar Part-I (A) (Regn No. 1046) in _ne. _na. A Work i
2 Gokalpuri AC-68 including maintenance for 421.70 10-05-22 Cunsl‘:“ructlo 250.87 10-03-23 | 04-12-23 60% 0.00 ork in progress
105 vears.
Improvement of C. C. roads and side drains M/s Wonder
at Harsh Vihar Part-1 (C) (Regn No. 1117) in . Infrastructu = ;
3 Gokalpuri AC-68 including maintenance for 455.30 10-05-22 e and 270.80 10-03-23 | 04-12-23 75% 0.00 Work in progress
05 years. Power
Development of street pavement and side
drains of E-Block Harijan Basti East, :"’: “’&“e’
4 Gokalpuri Constituency (Regn No. 432.32 10-05-22 . r:sandctu 262.73 10-03-23 | 04-12-23 70% 0.00 Work in progress
1157/1797) AC-68 including maintenance for Power
05 years.
Improvement of C.C. Roads and side drains M/s Wonder
at Indra Vihar Ph-II Johripur (Regn No. 1166) * Infrastructu
5 Extn, U. C. in Gokalpuri AC-68 including 286.77 10-05-22 Feana 173.62 10-03-23 | 04-12-23 90% 0.00 Work in slow progress
maintenance for 05 years. Power
Improvement of C. C. roads and side drains o it kI e
at Pratap Nagar (Regn. No. 1179) in i aemp yacN0. S
6 g . 410.92 10-05-22 K 7 10-03- -12- 9 0.00 1V/Acs.2(23)/2022-23/3069-74
gsolza;::isri AC-68 including maintenance for AQ;:‘;;E 237.68 0-03-23 04-12-23 0% daie:slaf’m&zﬂll ol
Improvement of C.C. roads and side drains at T
Bhagirathi Vihar Part-I (B) (Regn No. 1353) g S e :
7 U. C. in Gokalpuri AC-68 including 450.33 10-05-22 I?::"dxi;s 272.45 13-01-23 | 09-10-23 85% 0.00 Work in progress
maintenance for 05 years. =i
Development of street pavement & side
drains In Mandoll Extension Harijan Basti in "‘r; 5*‘;*'"
8 Gokalpur Constituency (AC-68) (Regn. No. 459.61 31-05-23 Nirn:gh & 226.61 28-07-23 | 23-04-24 60% 0.00 Woark is in progress.
1206) including maintenance for 05 years for Sohs
the year 2023-24.
Improvement of streets pavement & side
drains at Johripur Extension in Gokalpur Shiv
9 Constituency (AC-68) (Regn No.1135/895), 270.40 15-06-23 N.'m:—jf 122.44 17-10-23 13-07-24 0% 0.00 Work just awarded.
including maintenance for 05 years, for the
year 2023-24.
Improvement of streets pavement & side
drains at Pratap Nagar, near Saboli Village In Estimate for accord of
10 Gokalpur Constituency (AC-68) (Regd. No. 443.69 22-08-23 0% 0.00 Technica! Sanction 15 under
1370, Part-2) including maintenance for 05 , | process.
years for the year 2023-24. MY | ~
MLALAD Improvement of C. C. Road and side drains at
! Bank Colony, Harsh Vihar and RST Colany, ! M/s WIZ
1% ! Johripur in Gokalpur Constituency AC-68. l 179.17 i 13-06-22 ICanst. Co. 73.45 |18-08-23 13-02-24 30% 0.00 Work in progress.




ig/&

Gokalpur AC-68 (Sh. Surendra Kumar, Hon'ble MLA)

-

I+ FC R gR'w

[s.N Name of the scheme/work Amount of Date of A/A & E/S. | Agency Awarded |Stipulated Stipulated Total Total upto Remarks.
o. A/A & E/S. Amount |date of start |date of upto date |date Expdr.
(Rs. in lacs) (Rs. in lacs) completion physical |On the
Progress. [scheme.
Improvement of streets pavement & side
12 drains of Budh Vihar, (Part-I) in Gokalpur 12.04 29-09-23 oo | moo L
| Constituency (AC-68). :
Construction of RCC Entery Gates at Brijpuri
Road, Johripur Road, Meet Nagar, Sewa _no. Estimate under
13 Dham Road and Tulsi Niketan Road of 51.77 29-09-23 0% 0.00 preparation.
|Gokalpur Constituency (AC-68).
Improvement of street pavement & side drain s
14 of D-Block at Saboli Extension in Gokalpur 18.03 29-09-23 0% 0.00 Br:n:;e:i::der
Constituency (AC-68). il :
Improvement of link road & side drains at
Vi - Bhi | ri h. Vv
15 b N:;;:‘(j':,f;"sr,a‘;‘s‘;:l: T sam 05-06-23 [ SMVIY | 5754 119-07-23 | 01-09-23 | 60% | 0.00 |Workin progress.
Gokalpur Constituency (AC-68).
Other Construction of Single Lane RCC Bridge at M/s WIZ gretd:?hissuegktoAAgency
16 | Drainage Rli)slég400m andeouEIe lane hll:bridge at RD 358.00 24-01-22 | 70| 293.84 | 26-06-23 | 21-03-24 | 0% 4.45 m;'u":ion il
Works 1 m across Trunk Drain No. 1.. lifted.
Construction of RCC storm water drain along
service road in L/bank (colony side) between th Hine tander-is bel
17 Pipeline Bridge (RD 11300m) to Delhi-U.P 385.52 24-01-22 0% R o e
Border (RD 13387m) of Trunk Drain No. 1 in waed:
Gokalpur Constituency (AC-68).
Improvement of Right side service road of 5
T.D. No. 1 f Shamshan Ghat Shiv Vih h. Vij
18 o e b e B (R0 | 2HIEA 16-06-23 |50V 141,02 | 15-12-23 | 12-06-24 | 0% 0.00  |Work just awarded.
13380m).
Construction of damaged boundary wall Eikinata e aciaeil oF
along left/right bank of Trunk Drain No. 1 il e
19 between RD-10330m (Arterial Highway 509.72 20-06-23 0% 2.40 Technical Sanction is
Bridge) to RD-13387m (Delhi-U.P. Border). under process.
Construction of retaining wall on left bank of Design & drawing under
20 Escape Drain No. II from RD Om to RD 450m. 181.77 23-06-23 0% 0.00 preparation.
MLALAD Improvement of mandoli village Kabristan at M/s
- 5 ; Work heldup by DDA..
= Sewadham road in Gokal Constituenc |
21 |(Pending) |(ac.e8) e ey 98.06 21-08-19 Ecn'f;sr;fge 63.33 | 19-03-20 | 14-09-20 | 60% | 33.63 |Arnava --30,000/- in Feb-
21
s
TYADB Hon'ble MLA vide letter
(Pending) Construction of double storeyed chaupal at dated 30.12.19 on the
22 Maharishi Dayanand Marg Johripur Extn. 89.21 20-08-19 0% 0.00 request of local residents
(Jeevanpur) in Gokalpur Constituency AC-68 proposed for dispansary
instead of chaupal.




&l 2ol

ACTION PLAN FOR DESILTING OF I&FC DRAINS FOR THE YEAR 2021

5. No Name of Drain Length of I d Timelines | I
Drain Qty. of silt Jan. 21 Feb-21 Mar-21 _Apr-21 May-21 Jun-21 Jul-21
{n Km.) To to be Target |Achievem | Target | Achievement Target Achievement Target | Achievement Target Achievement Target Achi Achi
be removed In ent UPTO UPTO 31.03.21 urTO urTO UPTO 25.06.21 | UPTO 12,07.21
corrgcted if]  MT 28.02.21 05.04.21 _31.05.21
1 2 3 4 5 [ 7 8 3 pii] 11 12 13 1a 15 16 16 17
11 |Trunk drain No. | 12000 11000 11600
|RD 5260m to 6690M - | 13900 tonne has been
6000 4600 4600  |disposed off at
Bakkarwala and 500
tonne at EDMC
|singhala, The quanity
RD 66590 to 8000 of floating material,
debris diposed off at
nearby EOMC dhalac.
8.127 42,500 | 4,000 | 5,600 | 9,000 8,899 16,000 16,107 27,000 16,107 40,000 33274
24500 | 24830 | 24944 ([vdeperimentl
Machine
15280 MT has been
disposed off at NG
RD BO0O to 13387 Drain Between Dhool
Siras Bridge to
|Chhawla Bridge RD
20180m to RD
17905m
16 |Bund Drain 3.45 2000 . . 200 0 600 100 1200 100 1800 750 2000 1070 1070 |20 Tonneat
RDOm to 3450m |Bakkarwala and The
quanity of floating
material, debns
|diposed off at nearby
EDMC dhalao
17 |Karawal Nagar Drain 2.48 2000 = = - 0 800 V] 1600 1125 2000 1824 1824 1400 Tonne at
RD Om to RD 2480m Bakkarwala
18 |Escape Drain Ne.l 0.980 5000 800 886 1600 1550 2600 2840 3600 2840 4600 5466 5000 7229 7938 1030 Tonne at
RO Om to RD 980m Bakkarwala
Escape Drain No.l 1.965 3000 150 176 300 226 900 300 1800 450 2700 2200 3000 3000 3000 3000 Tonne at
| ____IRD98Omto R 45m Bakkarwala
19 |Escape Drain Noli 0.292 300 - g 0 2 £ By departmental
RD 40m to RD 332m ; e 300 440 - Machine
Escape Drain No.ll 1.61 100 = 5 - 0 - 50 0 100 100
IRD Om o RD 40m +
mtoRD 4
20 |Biharipur Drain 1.00 600 - - - 1 650 Tonne at
RD Om to RD 1000m 9 5 ™ 20 i i i i 539 650 Bakkarwala
21 |Relief Drain 2.18 | FLOATING = 2 0 3 s 0 E
RO Om to RD 2180m MATERIAL =
onLy
TOTAL 55500 4950 6662 11100 10675 20200 19427 34750 18577 51600 43015 55500 54643 56066
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LT T tm m omrm e g dwjdaenn bk F R EULL (MO U UGLE LLJ U EVLL)
S.No Name of Drain Length of Mode of | | Name and Designation field | Date of Target Estimated Quantity  |To be disposed off qty. of desilt earth| At Bank of drain Remarks
Drain execution staff JE, AE &EE Start | Date Fixed | Qty.of silt | received in Matric Tonne to this year
(lnKm.)To| (whether for to be. (as on date)
be through completion| removed in | 12/07/2022 i g (s
corrected if| Cantractor or MT of MCD along drain / other
required |Departmental) area (Gopalpur,
Tajpur Pahari, etc)
1 2 3 4 5 6 7 8 9 10 11 12 13
1 |Trunk Drain No. 1 2.740 By contract  |Sh. Puneet Dudeja (EE CD IV) 01-01-22 15-06-22 13000 15,500 13,500 2,000 Disposal at Rise Eleven
|RD 5260m to 8000m Sh.Girish Kumar, AE Plant at Bakkarwala and in
Sh. R.A. Sharma, AE galies of Karawal Nagar AC-
70.
Trunk Drain No. 1 5.387 By Sh. Anil Kumar (EE MD I1) 24500 27,810 30,000 Disposal -- 30000 MT in
fRD 8000m to 13387m Departmental galies of Karawal Nagar AC-
Machine 70.
2 Bund Drain 345 By contract  {Sh. Puneet Dudeja (EE CD Iv) 01-01-22 15-06-22 2000 1,990 1,990 0 1990 MT Diposed at
RD Om to 3450m 5h, Girish Kumar, AE Collection Centre.
Karawal Nagar Drain 2.48 By Sh. Anil Kumar (EE MD 1) 15-04-22 15-06-22 2000 1,390 1,390 0 Disposal -~ 1390 MT in
3 |RDOm to RD 2480m Departmental |Sh. Puneet Dudeja (EE CD IV) galies of Karawal Nagar AC-
Machine Sh. Girish Kumar, AE 70.
Escape Drain No.l 0.980 By Sh. Anil Kumar (EE MD 11) 01-01-22 15-06-22 7000 11,779 15,000 0 Disposal -- 15000 MT in
RD Om to RD S80m Departmental |Sh. Puneet Dudeja (EE CD IV) galies of Karawal Nagar AC-
a Machine 70.
Escape Drain No.l 1.965 By contract  [Sh. Puneet Dudeja (EE CD IV) 01-02-22 15-06-22 3000 3,500 3,500 0 Disposal - 3500 MT in
RD 980m to RD 2945m Sh. Girish Kumar, AE galies of Karawal Nagar AC-
3 70.
Escape Drain No.il 0.292 By Sh. Anil Kumar (EE MD 11) 01-05-22 150&-2.2 300 308 308 0 Disposal - 308 MT in galies
RD 40m to RD 332m Oepartmental |Sh. Puneet Dudeja (EE CD IV) 0 of Karawal Nagar AC-70.
5 Machine _ iSh. Girish Kumar, AE i
Escape Drain No.ll 0.161 By contract  |Sh. Puneet Dudeja (EE CD IV) 01-02-22 15-06-22 100 0 0 0
RD Om to RD 40m + Sh. Girish Kumar, AE
RD 332m to RD 453m
Biharipur Drain 1.00 By contract  |Sh. Puneet Dudeja (EE CD IV) 01-02-22 15-06-22 600 600 600 0 600 MT Diposed at
6 RD Om to RD 1000m 5h, Girish Kumar, AE Collection Centre.
Now Disposed In galies of
Karawal Nagar AC-70.
Relief Drain 2.18 By contract  |Sh. Puneet Dudeja (EE CD IV) 01-01-22 15-06-22 Floating 0 - v} 0 Desiiting not reguired.
RD Om to RD 2180m Sh. Mukesh Pal, AE material only However work for removal
7 of obstrucitons/floating
materials is in progress.
TOTAL 57500 62877 0 66288 2000
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NAME OF THE DEPARTMENT :- I&FC DEPARTMENT P
NAME OF THE NODAL OFFICER:- ANIL KUMAR, ENGINEER OFFICER-I, Mob.9958890116
TOTAL NUMBER OF THE DRAIN UNDER THE JURISDICTION OF THE DEPARTMENT:- 57
UPTO 21.07.2023
TR L R DESILTING PROGRESS REPORT OF I&FC DRAINS FOR THE YEAR 2023 - S o T
S.No| Name of Drain | Lengthof | Mode of execution Name and Date of |Target Date | Estimated Qty. Disposed off qty. of desilt | At Bank | Disposal Remarks
Drain (whether through | Designation field staff| Start Fixed for | Qty. of silt | removed (as | earth in Matric Tonne to | of drain | through
(In Km.) To Contractor or J.E., A.E. & E.E. completion to be on dated this year agency
be Departmental removed in| 21.07.2023 At Land fill | Depression with
corrected if Machine) MT site of MCD | area along Royalty
required drain / other
area
(Gopalpur,
Tajpur Pahari,
etc)
1 2 3 4 5 1] 7 8 L) 10 i1 12 13 14
11 [ Tyrean [z D WY Z 8127 By Departmental machine | SH. SUDHEER KR. ARYA (E.E.) | 01.01.2023 15.06.2023 53000 65513 16113 49500 30613 MT is desilted by
RD 5260m to 15387m and contractor Mob. 9958850104 MD-iI
3500 MT extracted on the
bank of the drain which is
to be disposed off by the
|contractor.
16 Bund Drain 3.45 By contract SH. SUDHEER KR. ARYA (E.E)) | 01.01.2022 15.06.2023 3000 3000 3000 3000 MT disposed at
RO Omto 3450m Maob. 9958890104 RD.2400m. Karawal Nagar
Drain,
17 Karawal Nagar Drain 148 By contractor 5H. SUDHEER KR. ARYA (E.E.)| ©01.01.2023 15.06.2023 2000 2000 2000 2000 MT disposed by
RD Om to RD 2450rm Maob, 9958890104 contractor,
13 Escape Drain NoJl 0.880 By Departmental machine | SH. SUDHEER KR. ARYA (E.£.) | 01.01.2023 15.06.2023
RD Om to RD 980m and contractor Meb. 9958850104 5000 14754 E2I8 2000
Escape Drain No.d 1.965 By Contract SH. SUDHEER KR. ARYA (E.E.)| 01.01.2023 15.06.2023 2500 2500 2500 2500 MT disposed at
RO 280m to RD 2945m Mob. 5955850104 RD.2400m. Karawal Nagar
Drain
19 Escape Drain No.l 0.292 By departmental machine | SH. SUDHEER KR. ARYA (E.E) | 01.01.2023 15.06.2022 0
RD Om to RD 332m Mob. 9958850104
Escape Drain No.t 0.161 By contract SH. SUDHEER KR. ARYA [E.E.) | 01.05.2023 15.06.2023 600
RD Om to RD 40m & Mob. 9558890104
RD.332m to RD.453m. 600 600
20 Biharipur Drain 100 By Centract SH. SUDHEER KR. ARYA (E.E.)| 01.01.2023 15.06.2023 700 700 700 700 MT disposed by
AD Om to RD 1000m Mob. 9558850104 contractor.
1 Relief Drain 218 By Contract 5H, SUDHEER KR. ARYA [E.E.] | 01.01.2023 15.06.2022 0 Desilting nat required.
RD Om to RD 2180m Mob. 9958890104 Howewver, work for
Remaoval of
Cbstructions/foating
|materizls is required only.
_ 66800 85157 a 6100 28857 54200




Gokalpur AC-68 (Sh. Surendra Kumar, Hon'ble MLA)

Tofc g

[s.N Name of the scheme/work Amount of Date of A/A & E/S. Agency | Awarded |Stipulated Stipulated Total Total upto Remarks.
0. A/A &E/S. Amount |date of start |date of upto date |date Expdr.
(Rs. in lacs) {Rs. in lacs) completion physical |On the
Progress. |scheme.

1 2 3 4 5 6 7 8 9 10 11
Other Construction of damaged boundary wall along Estimate for
Drainage left/right bank of Trunk Drain No. 1 between o accord of

1 Work 9 RD-10330m (Arterial Highway Bridge) to RD- 509.72 20-06-23 0% 2.40 Technical Sanction

OrKs 13387m (Delhi-U.P. Border). is under process.
Construction of retaining wall on left bank of v Design & drawing
2 Escape Drain No. II from RD Om to RD 450m. 181.77 23-06-23 0% 0.00 under preparation.




Gokalpur AC-68 (Sh. Surendra Kumar, Hon'ble MLA)

e

5.8 [ Name of the scheme/work Amount of |Dateof AJA & E/S. | Agency Awarded  |Stipulated Stipulated Total Total upto Remarks.
a AfABESS. Ampunt |date of start  |date of upto date |date Expdr.
H {Rs. in lacs) (Rs. in lacs) F phy an the
' Progress. |schame.
=ik & 3 ] 5 r 7 8 9 10 11
{Other Construction of damaged boundary wall along
Drainage tefifright bank of Trunk Drain No. 1 between & Estimate under
1 Work g RD-10330m (Arterial Highway Bridge) to RD- | 30272 20-06-23 0% 240 |orutiny.
Orks 13387m (Delhi-U.P. Border).
2 Construction of retaining wall on left bank of 181.77 23-06-23 0% 0.00 Design & drawing

Escape Drain No. II from RD Om to RD 450m.

under preparation,
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DELHI URBAN T PROVEM B
OFFICE OF THE EXECUTIVE ENGINEER, C08
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NO. AL No. 01/EEC-8/DUSIB/2023-24 /D- 252 Dated :15-05-2023

Te,
t!s. Aarushi Enterprises
Xi1785.GaliNo 18, Rajgarh colony,Delhi-31

Mame of Sotieme S!C & S/T basties Fund

Sub Head PIL cement concrele paveisenl and construction /raising of drain in Main 30 Futa Road (LHS of
Gali No. 4) &amp; adjoining lanes at A-Block, amar colony, Gokulpuri (AC-G8) Ward No. 262 EB
No. 10-2 (CN 1393-1482). (Project ID 000014918)

Tenyer Mo, 2023_DUSIB_234279_1
Desr Siris!

vour tender for the work mentioned above has been accepled on behalf of Delhi Urban Shelter Improvement Board at
your gualed tender aimount of Rs. 41,71,446/- (Fourty One Lakh Seventy One Thousand Four Hundred Fourty Six Only) ,
whizh is 51.25% below the estimated cost of Rs. 85,56,813/- (Eighty Five Lakh Fifty Six Thousand Eight Hundred Thirteen
Only) . \

You are requested to submil the performance security/guarantee of Rs, 2,08,572/- (Two Lakh Eight Thousand Five
Hundred Seventy Two Only) withiin 15 days of issue of this letter. The parformance guarantee shall be in the prescribed form
as provided in clause 1 of the Genaral conditions of contract for CPWD works, and shall be vaild upto stipulated date of

rlus B0 «d: jond fhat,

wsonibed paifuniiance guaraniee, necesszry letler lo commence the work shall be issued, and the

Flgass nole that the time allowed for carrying ot the work as entered in the tender 180 shall be reckoned from 22 days
alier the date of issus of thus leller.

r

EXECUTIVE ENGINEER, Co08
DUsIB

Distribution

1. Chief Engineer I, DUSIB
2. Sk. Circle2

2 0.~ -_:-1 (e B | “

AAD X
. Head Citrie / Cas=ir k-—-.-f/
12. Dffice Copy
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DELHI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION LTD.

Plot No.744, 2" Floor, Ring Road, La(rar Naﬁaﬂfm New Delhi-110024 ¢ j

z OFFICE OF THE EXECUTIVE ENGINEER CD-05 (UC)
No. DSIIDC/E.E CD-05 (UCYNIT.17/2022-23/42. ' Date: 03.11.202

LETTER OF COMMENCEMENT OF WORK

M/s A.N.J. Builder Pvt. Ltd.,
A-33, Suraj Mal Vihar,
Delhi-110092,

Nameof work :  Development works in unauthorized colonies.

Sub Head : Clo Road and SW drain at Saboli Bagh Nand Nagari Part-111 Gokulpur AC (Regn. No.
; 930) Section-A. '

Tender L.D. : 2022_DSIDC_226385 1

Ref: 1. Performance Guarantee & Additional Performance Guarantee ‘submitted by you vide letter
no. NIL dated NIL amounting to Rs.14,97,050/- in shape of FDR (FD Account
No0.354971 for Rs.2,99,400/-, FD Account No.354972 for Rs.2,99,400/-, FD Account -
No0.354973 for Rs.2,99,400/-, FD Account No.354974 for Rs.2,99,400/-, FD Account No.
354975 for Rs.2,99,450/-) dt. 11.10.2022 & Rs.96,33,500/- in shape of FDR (FD Account
No. 354976 for Rs.30,00,000/-, FD Account No. 354977 for Rs.30,00,000/-, FD Account
No. 354978 for Rs,30,00,000/-, FD Account No. 354981 for Rs.6,33,500/-) dt, 11.10,2022
for above mentioned work issued by Bank of Baroda, Sheel Khurenja Dehi-110051 on
[1.10.2022 which valid upto 11.10.2028 & 11.10.2023 respectively.

2. This office letter of acceptance of your tender No. DSIIDC/E.E CD-05 (UCYNIT
No.17/2022-23/404 dated 07.10.2022.

To,

Dear Sir,

You are requested to contact Sh. Surender Kumar, A.E. CD-05 (UC) for taking possession of site and
commencement of work, 1

AL ALt

You are requested to attend this office to complete the formal agreement within 15 (Fifteen) days from
the date of issue of this letter,

Encl: Schedule of Quantity.

B e g R Tt L e R4 T SRR Do s sy A A A 00§ ATl

Yours faithfully

B e
et il

Executive‘Eﬁginccr CD-05 (UC)
For and on behalf of M.D., DSIIDC
Copy to:-
CE-I, DSIIDC for kind information Please.
SE (UQC), DSIIDC, for kind information Please.
CAO (W), DSIIDC, for kind information Please.
SO (UC) for information & necessary action please.
Sh. Surender Kumar, A.E CD-05 (UC) alongwith copy of schedule of quantities. It should be ensured
that the quantities of the items contained in the schedule of quantities attached are in no case deviate
without the approval of the competent authority.
6. Income Tax officer, Contractor Cell, Central Revenue Building, Ward No.38 (3) Room No 50 1.P. Estate
New Delhi-110002.
7. DVAT Officer (Contractor Cell), Trade & Tax Department, Bikri Kar Bhawan LP. State New Delhi-02
8. M/s RITES Limited (Schedule ‘A’ Enterprise of Govt. of India). RITES Bhawan-2, Plot
No.144, Sector-44, (Haryana) Gurugram-122003.
9. The Asstt. Labour Commissioner, Labour Welfare Centre, Room No. 122-123, A-Wing 1* Floor Pushpa
53 Bhawan, Pushp Vihar, Delhi-110017.

‘Mward File.
1. Agreement File.
12. Master File. %\\%
Executiy ineer CD-05 (UC)

For and on behalf of M.D., DSIIDC

VB
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DELHI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION LTD.
Plot No.744, 2™ Floor, Ring Road, Lajpat Nagar-11I, New Delhi-110024
OFFICE OF THE EXECUTIVE ENGINEER CD-05 (UC)

ol
3 e Y

No. DSIIDC/E.E CD-05 (UC)YNIT.02/2022-23/ '1395 Date: 08.07.2022
LETTER OF COMMENCEM ENT OF WORK
To,
M/s Yuvansh Builders,
280A, Gali No. 14, Bhola Nath Nagar,
Shahdara Delhi- 110032,
Nameofwork :  Development works in unauthorized colonies.
Sub Head :  Cl/o Road and SW drain at Vill. Saboli Extn. Near Khera Mandir Part-1 Gokulpur AC
(Regn. No. 1092).
Tender 1.D. . 2022 _DSIDC 221867 1
Ref: 1. Performance Guarantee & Additional Performance Guarantee submitted by you vide letter
no. NIL dated 07.07.2022 amounting to Rs.11,90,213/- in shape of FDR (FD Account
No. FD-1658 for Rs.11,90,213/-) dt. 06.07.2022 & Rs.59,49,873/- in shape of FDR (FD
Account No. FD-1659 for Rs.59,49,873/-) dt. 06.07.2022 for above mentioned work
issued by Delhi State Cooperative Bank Ltd., 383/10B, Ist Floor Main Road, East Azad
Nagar, Near Surya Nursing Home, Shahdara, Delhi 110051 on 06.07.2022 which valid
upto 02.03.2028 & 02.03.2023 respectively.
2. This office letter of acceptance of your tender No. DSIIDC/E.E CD-05 (UC)YNIT
No0.2/2022-23/277 dated 24.06.2022.
Dear Sir,

You are requested to contact Sh. Dinesh Chand Sharma, A.E. CD-05 (UC) for taking possession of site
and commencement of work. The third party i.e. M/s Wapcos Ltd. has nominated for the above said work.

You are requested to attend this office to complete the formal agreement within 15 (Fifteen) days from
the date of issue of this letter.

Encl: Schedule of Quantity.
Yours faithfully

—

Executive Engineer CD-05 (UC)
For and on behalf of M.D., DSIIDC
Copy to:- ;
1. CE-l, DSIIDC for kind information Please.

2. SE(UCQC), DSIIDC, for kind information Please.

3. CAO (W), DSIIDC, for kind information Please,

4. SO(UC) for information & necessary action please.

5. Sh. Dinesh Chand Sharma, A.E CD-05 (UC) alongwith copy of schedule of quantities. It should be
ensured that the quantities of the items contained in the schedule of quantities attached are in no case
deviate without the approval of the competent authority.

6. Income Tax officer, Contractor Cell, Central Revenue Building, Ward No.38 (3) Room No 50 LP. Estate
New Delhi-110002,
7. DVAT Officer (Contractor Cell), Trade & Tax Department, Bikri Kar Bhawan LP, State New Delhi-02.
8. 3“Party M/s Wapcos Ltd. 76-C, Institutional Area Sector-18, Gurugram, Haryana — 122015.
9. The Asstt. Labour Commissioner, Labour Welfare Centre, Room No. 122-123, A-Wing |* Floor Pushpa
Bhawan, Pushp Vihar, Delhi-110017. -
AO. Award File.

1. Agreement File.
12. Master File. \@
Executive Enginecr CD-05 (UC)

For and on behalf of M.D,, DSIIDC



